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On the result of the examination 
held in 1961 it is proposed to appoint 
this year 22 candidates belonging to 
Scheduled Castes and <1 belonging to 
'Scheduled Tribes in the I.A.S. 

(C) and (d). The I.A.S./I.P.S. (Re-
.cruitment) Rules, 1954, aud the I.A.S.I 
I.P.S. (Appointment by Competitive 
Examination) Regulations, 1955, pro-
'vide for the reservation of 121 per 
.cent and 5 per cent of the available 
vacancies in favour of the members 
.of the Scheduled Castes and Schedul-
,ed Tribes respectively. Under the 
RuleslRegulafions referl'ed to above, 
the Union Public Service Commission 
are empowered to recommf..nd for 
;appointment to the reservcd vacan-
cies such of the S,C·/S.T. candidates 
-who though not qualified bv the gene-
·ral standard, are considered suitable 
by the Commission with due regard 
to the maintenance of the efficiency 

.of administration. 

Schools In Manlpur 

966. Shri Rishaag Keishing: Will the 
Minister of Education bt: pleased to 

.. state: 

(a) the number of lower primary, 
junior basic and middle English 
·schools converted and establj~hed and 
,given grants-in-aid by the Manipur 
. Territorial Council in 11160-61 and 
1961-62; 

(b) the number of tellchers appoint_ 
"ed for these schools; 

(c) whether several instance~ have 
'been cited and complaints have been 
-made that a large number of uDquali-
Jied persons were appointed on pro-
. .duction ot false certificates; and 

(d) if so, the number of suC'h per-
,sons against whom action or proceed-
ings have been undertaken? 

The Minister of Education (Dr. 
K. L. Shrimall): (a) to Cd). The re-
·quil'ed information is beiIlg rollected 
from th .. ManiJpur Territorial Council 
through the Administration and wiD 
be laid on the Table of the I.ok Ss'bha 
jn due course. 

Iron and Steel tor Andhra 

967. Shri YaIlamaada Reddy: Will 
the Minister of Steel and Heavy Ia-
dustries be pleased to state: 

(a) th~ demand of the Stat(; Gov-
ernment of Andhra Pradesh for iron 
and steel tor irrigation Projects in 
the years 1957 to 1961 year-wise; 

(b'j the allotment made by the 
Central Government; and 

(c l the quantity supplied year wise? 

The Minister of Steel &ad Heavy 
Industries (Shri C. Subramaniam): . 
(a) and (.b). Government of India do 
no' ma,ke separate allotments for the 
varIOUS projects of any State. A bulk 
quota is placed every half-yt'ar at the 
IL.sposal of the State Governm~nt and 
the Central Water & Power Commis-
.ion who allocate it to the various 
proj~cts, including the irrigation pro-
'iects, according to their priority. From 
1960-61, allotments are made only in 
respect of restricted cate~oriu viz., 
e.p. sheets (thinner than 14 gauge), 
G.P.IG.C.s'heets and wire. No aut?~
rlsation is necessary for the acquIsI-
tion of the relaxed categories. Con-
sumers can obtain their requirements 
either from the Stockists or indent on 
the Iron and Steel Controller for 
planning on Producers. Indents for' 
relaxed categories are geIleraliy met 
in full. 

For the major irrigation projects 
steel is allotted by the Central Water 
and Power Commission and for the 
minor irrigation projects by th~ State 
Government. Demands receivecl trom 
both these authorities indude all pro-
Jects and it is not possible to furnish 
Information separately for irrigation 
projects only. The demand arod al-
lotmellit for irrigation Projects !n 
Andhra Pradesh excluding require-
ments of hydro-electric projects are:-

Year 

1957-58 
1958-S9 

Demand Allotment 

IZ,oZ7 Tons 
17,905 ToIlS 
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year 

1959-60 
176:l-61 

1961-62 

Dc:nand Allotment 
Tuns 

14,508 13,757 
16,777 16,597 

M.Tonnes 
916(*) 251 

M. Tonnes 

{O) Restricted categories only 

(c) Information is not available se-
par<:tely regarding the actual supplIes 
~ steel to irrigation projects only 
for any particular State. Details of 
despatches (supplies) of steel tG An-
dhra Pradesh against the State and 
Central Government Developments 
Schemes during the years 195·i·-58 to 
l!l61-62 is given below:-

'Ye r 

~957-58 

1958-~9 

1959-60 
1960-61 
196r-62(April. 1961 to 

February, 1962) 

In Metric 
Tonncs 

6,543 
8,e5 1 

4 r,06i 

About 4,045 tons have also oet n re-
leased from D.L.F. imports. 

Iron Ore in Andhra 

116S. Shri Yallamanda Reddy: Will 
the Minister of Mines and Fuel be 
pleased to state: 

(a) whether Government have in-
vestigated at Tallapalli, Guttikonda, 
Tumrukolu villages of Palnadu Taluq, 
Guntur District in Andhra Pradesh 
the availability of Iron Ore; 

(b) if so, what are .the details of the 
report; 

(e) whether any licences have been 
issued; and 

(d) if so, when? 

The Minister of Mines and Fuel 
(tihri K. D_ Malaviya): (a) Ye", Sir. 

(b) Reserves of iron ore deposits 
west of Tummurkota and north of 
Tallpalle have be"n estimated at 86 
million tonnes with 35 per cenl iron 
content. Iron ore occurring in fault 

445(Ai) LSD.-4. 

breccia at Guttilronda is not of econo-
mic significance. 

(c) and (d). Information required 
has been sought from the State Gov-
ernment and will be laid on the Table 
of the House when received. 

Overtime pay of ESD (M) Kankinara 
Workers 

969. Shrimati Renu 
Will the Minister of 
pleased to state: 

Chakravartty: 
Defence be 

(a) whether it is a fact that in-
dustrial workers in the establishment 
of ESD (M) Kankinara 24 Parganas, 
West Bengal have not been paid 
their overtime pay for work done in 
June, 1960; 

(b) if so, the reasons therefor; and 

(e) whn.t steps are proposed to ex-
pedite measures far paying these dues? 

The Minister of State in the Minis-
try of Defence- (Shri Raghuramaiah): 
(a) Nllrmal workin!: hours in the 
Military Engineer Store Depots are 48 
a week. As this limit was not ex-
ceeded in .tihe case of E.S.D.(M), 
Kankinara, in .June 1960, the industrial 
employees concerned are not entitled 
to any overtime pay, under the rules. 

(b) and (c). Do not arise. 

Coal Wagons allotted to Kerala State 

970. Shri P. Kunhan: Will .the Min-
ister of Mines and Fuel be pleased to 
state: 

(a) the total number of coal wagons 
allotted to Kerala State during the 
~ears 1959 to 1962 so far; and 

(b) what were the total require-
ments 01 Kerala during the above 
period? 

The Minister of Mines and Fuel 
(Shri K_ D. Malaviya): (a) and (b). 
The figures of the quota and actual 




